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Shri Alekar: May I know how
they are allowed to come on the plat-
form without platform tickets at the
#me of the arrival of trains?

Mr. Speaker: I think we need not
pursue that gquestion,

Foop CoNTROLS

*1001. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) what restrictions and controls
exist still on food; and

(b) when they will be removed?

The Deputy Minister of Food amd
Agriculture (Shri M. V. Krishnappa):
{mn) and (b). The only major restric-
tion now in farce is on the inter-

state zonal movement of wheat and
wheat -products.

“As soon as the wheat supply posi-
tion improves further, the question of
removing this restriction also would
be considered.

Shri D, C, Sharma: May I know by
what time approximately the wheat
position will improve?

Shri M. V. Krishnappa: That will
be as soon as the prospects of fhe
present standing wheat crop will be
knewm to us. Now we .are in the lean
months of the wheat year. JAs moon
as the prospects of the present stand-
ing crop are knownm, it will be done.

Shri D. C. Sharma: May 1 know
whether these food control reatric-
tions have been removed in view of
the fact that our Government is im-
porting a large amount of these stuffs
from abroad and whether these con-
trols will continue if those imports
are stopped?

Shri M. V. Krishnappa: We are
not importing foodgrains for our local
consumption in the country. We are
fmporting one million tons to build up
a reserve of 14 million tons, As 1
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have already stated, we will import
one million tons of foodgrains and we
will have, by the end of December, 1}
million tons of foodgrains as reserve.

Shri D. C. Sharma: May I know
it reports from State Governments
have been invited on the point whe-
ther the removal of these controls
hag not resulted in the increase of
prices anywhere?

Shri M. V. Krishnappa: We never
expected that the removal of restric-
tions would raise the prices. In fact,
it was to bring down the prices and
to bring about normal conditions in
the country that we did it.

RECLAMATION CoOST

*1002, Shri Dabhj;: Will the Minister
of Food and Agriculture be pleased lo
state the steps taken or proposed to
be taken to implement the recommend-
ation of the Estimates Committee con-
tained in para 23 of their Seventh
Report about the inquiry to be insti-
tuted for the losses due to increase in
cost of reclamation of land and the
allocation of responsibilities for these
losges? ,

The Minister of Agriculture (Dr.
P. 8. Deshmukh): The various recom-
mendations on the working of the
Central Tractor Organisation made by
the Estimates Committee in its 7th
Report are still under examination.
It is hoped tc obtain orders of Gov-
ernment on them within the next few
weeks.

Shri Dabhi: May I know whether it
is a fact that in the opinion of the
Committee the cost of reclamation is
ghout Rs. 85 per acre which is very
high?

Br. P. 8. Deshmukh: Yes, Sir. T
think it was the view of the Estimates
Committee that the reclamation
charges were rather high.
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